421 Ovald Answers

Tee DEPUTY MINISTER ror RAIL-
WAYS anD TRANSPORT (SHRI O. V.
ANAGESAN): {(a) No.

(b Does not anse.

POSTAL CIRCLE FOR ANDHRA AREAS

¥31. PrOF. G. RANGA: Will the Minister
for COMMUNICATICNS be pleased to state:

{a} whether representations have heen
received by Government from the Andhra
Districts and Postmen's Associations of the
Andhra Areas for the formation of a separate
Postal Circle for the said areas;

{b) whether Govrenment are aware of the
observance of the Andhra Postal Circle Day
on the 16th of January, and

{c) whether Government propose ic take
any action on these representations?

THE DEPUTY MINISTER FOR COM-
MUNICATIONS (SHRI RAJ BAHADUR): {a)
Representations have been received from
some Unions.

(b Yes. 1t is reported to have been
observed at several places in Andhra.

{¢) The matter is under consideration.

ProF. G. RANGA: [s it a fact that only day
betore yesterday or yesterday at one
conference at which the hon. Minister as well
as his Deputy were present, a resolution was
passed favouring the formation of a separate
aircle like this?

Suri RAJ BAHADUR: There was no
question of any resolution having been passed
or not. We had the benefit of the views
expressed there by the various officers on this
question and they will be duly considered by
Government.

ProOF. G. RANGA: Is it a fact that this
thing has been under the consideration of
Government for some years?
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SHrRI RAJ BAHADUR: But very many
matters connected with it have to be
considered. the.most important being the
finance.

PrOF. G. RANGA: Is it a fact that the
predecessor of the present incumbent of this
Ministry, when he visited Bijayawada, gave a
categorical assurance to the postmen who
made a representation to him. that this circle
would soon be formed, and it (s now-more
than one vear since this assurance was given?

SHRI RAJ BAHADUR: From the records i1
cannot trace out any such assurance. But so
far as this question is concerned, it has been
under consideration-since 1930, As a matter
of fact, a high ranking officer of the Postal
Circle, Madras, has already  visited
Vijayawada and prominent people there took
him round and showed him buildings tor the
location of the offices etc. but again came the
question of finance. So we have been
considering this matter and it has been
receiving our urgent attention.

Bonus DISPUTE OF THE KOLAR GOLD
FIELDS

¥32. SHR1 B. V. KAKKILAYA: Will the
Minister for LABOUR be pleased to state:

(a) whether it is a fact that the dispute
between the workers of the Kolar Gold Fields
and the management over the 1951 bonus
issue has been pending for a long time;

(b} if so. what are the demands of the
workers: and

(c) what steps Government have taken or
propose to take in the matter?

THE DEPUTY MINISTER For LABOUR
(SHRI ARID AL1):(a) The dispute was raised in
September, 1952, In the first instance, the
partics made an attempt to settle the dispute
by mutual negotiations. As they failed to
reach an agreement. the Regional Labour
Commissioner, Madras, intervened 10 the
chspute and held concilia-
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tion proceedings on the 6th and 7th
" February, 1953. The parties wanted
some time to consider certain proposals
made In the course of conciliation pro-
_ceedings and accordingly the proceed-
“ings have been adjourned till the 18th
February, 1953.

(b) The demand of the workers is
for payment of four months’ basic
wages as bonus unitormly tc all the
workmen in the Gold Fields.

(c) As conciliation proceedings are
still pending, no action is called for
at this stage. - ) RIS .
Sanitary Boarp oF THE KorLar Gorp

FIELDS

*33. SuRI B. V. KAKKILAYA: Wil
the Minister for LABOUR be pleased tc
state:

(a) whether there is a Sanitary
Board in the Kolar Gold Fields;

(b) if so, (1) who are its members,
(1) how and by whom they were
selected, and (iii) whether there are
any representatives of workers and
the'r union on the Board; -

(¢) what are the functions of the
Board; and

(d) whether any funds have been
placed at the disposal of the Board; if
so, how much? -

Tug DEPUTY MINISTER For
LABOUR (SHRI ABID ALI): (a) to (d).
The information is being collected and
wiil be placed on the Table of the
House in due course.

SHrr B. V. KAKKILAYA: Is there
a proposal to convert this Sanitary
Board into a Municipal Board?

Surt ABID ALI: We have no infor-
mation at all of that because this is
primarily a State matter. But after
receipt of this question we have re-

quested the State Government to
supply us with the requisite informa-
ton. = T TG
MR. CHAIRMAN: The questions

are over.

Lok
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PassEs ¥oR TRANSPORT DEPARTMENT
WoRkERS IN CocHiN Port

T o

3. Surt M. MANJURAN: Will the
Minister for TRANSPORT be pleased to
state:

(a) whether all Railway employees
under the Transport Departmenl are
provided free passes to reach theiwr
place of work from home; and -

(b) whether the same {facility 1s
extended to the workers and stall
under the Transport Department work-
ing in the Cochin Port Establishinent;
if not, why not?

Tue DEPUTY MINISTER ror RAIL-
WAYS anp TRANSPORT (SHr1 O. V.
AraGgesan): (a) and (b). The only rail-
way employees under the Ministry ot
Transport are those in the Port raii-
ways in Bombay, Calcutta and
Madras. None of these is provided
with free passes to reach their place of
work from home. The question of
extending such concession to the
Cochin Port Establishment does not
therefore arise. Even in the State
Railways all railway employees are not
provided with such passes. Certain
specified categories of staff alone are
granted such passes in certain restrict-
ed scctions of some railways. Thnese
are old privileges and no extensicn of
the concession has been permittea in
recent years.

~

Foop GRAINS FOR STATES

4. Surr M. VALIULLA: Will the
Minister for Foop AND AGRICULTURE
be pleased to state:

(a) what quantities and varieties ot
food grains were allotted by the Cen-
tral Government to each State in
1952; and

(b) what will be the allocation for
the year 1953 to each State of each
kind of food grains?
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